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THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI A. NARAYANASWAMY):
Sir, | beg to lay on the Table a copy each of the following papers (Hindi and English versions) under sub-section 1(b) of Section
394 of the Companies Act, 2013:-
(1) Review by the Government of the working of the National Scheduled Castes Finance and Development
Corporation, Delhi, for the year 2021-2022.
(2)  Annual Report of the National Scheduled Castes Finance and Development Corporation, Delhi, for the year 2021-
2022, alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon. ....(Interruptions)

[Placed in Library, See No. LT 9835/17/23]
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(1) STTRGET & 24/2023-F13 IUT-e AT 31 JelTs, 2023 P AR P W19 7 FDIIT g5 2t o RRFp aRT 9o s & e
TR R arfciReh IcUTE-gJedh Dt 9T o STRRT  f37dh 19 Jels, 2022 Hi ARRGTT . 18/2022-Frd cUTe-Yodh F BRI TRie by 7Y
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3Rk IeTE Yo BT I b NRRT I fHieb 30 T, 2022 Bl ARG . 04/2022-F IUTE-Yedb F Hfiv FeierT by 710 & qer wb
SRATHD ST |

[Placed in Library, See No. LT 9841/17/23]

I T - e o 16, 4T e fags S |

? (Tau™)

14.05% hrs

_Papers laid on the Table by Ministers_Members - Contd..html[27-09-2023 14:11:41]



